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Shri Jyotlrmoy Beea; We have a 
Tea Board. The Te» Board is a very 
impressionable thing, but what they 
have given to the nation amount* to 
nothing. They go round all over the 
world. The new Chairman comas to 
Delhi every week. He draws a fat 
travelling allowance. He goe* to New 
York. There are attractive lady assis
tants drawing fat salaries. But what is 
the net result* We do not get one- 
fourth of what the housewife pays in 
the foreign countries.  The Indian 
labour gets 4 annas for a pound of 
tea whereas a labourer m a foreign 
country pay* Rs. 20 for a pound of 
tea. A cup of tern, you will be «ur- 
priaed to know, might cost you any
thing between  Rs 3 and Re. 6 w 
foreign countries,  in a middle-class 
cafe it coat* anything between Rs. 2 
and Rsl 3, and to* Government had 
been sitting over  »t. The  1*** 

Dr. Shlvaswamy made specific recom
mendations in the Plantation Inquiry 
Commission Report and the Govern
ment had been only watching, making 
big buildings (or the T«» Board, con
structing air-conditioned rooms, guest 
houses for the big team of officers and 
al) that. We do not want aU theae 
things. 1 suggest that a Tea Market
ing Corporation, be formed and we 
take marketing of tea in packets like 
as they do in the case of horllcks and 
acotcb whisky 90 that with the tea 
we will be able to aeU packing mate
rial,  pecking labour and shipping 
freight That is the only way-out

17 tas.

BUSINESS OF THE HOUSE

The Mbritfar H Partiaewdary 
Affair* aai Conaatoattoaa (Dr. Bam 
fhibitag  With your permission.
Sir, I would like to announce a change 
in the programme 01 our dtocuarion 
on Demands for Grant*. Oo the con
clusion of the discussion and voting 
on the Demands for Grants raUting 
to the ICalftry of Home Affairs the 

Zfemands for Grants of the Mfottffc* 
<A Irrigation and Power and Com-

mu meat ion* n*y be taken up giving 
precedence over the Demands ft* 
Grants of the Ministzy of Ftood and 
Agriculture. This change has be«® 
necessitated to facilitate the Minister 
of Food and Agriculture to participate 
in a conference of Chief Ministers and 
Minister* of Agriculture and Irriga
tion in States to be held On the 9th 
and 7th of July

Shrf p. C. 6«« (Purnea): Sir, I riae 
to a point of order. May 1 know what 
is the time taken by this side and that 
side

Mr* Speaker: I do not know. I have 
not calculated.

Shri Nath Fai (Rajspur). Ttta is 
perhaps the longest point of ordv 
ever raised m this House.

17.93 hrs.
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